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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

FRIDAY ,THE THIRTEENTH DAY OF DECEMBER
TWO THOUSAND AND TWENry FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE

l.A.No.2 OF 2024
IN

ARBITRATION APPLICATI ON NO:273OF2024
Between:

AND

!.uqap.ane11niqy, S/o. S. Govinda Rajutu, aged 33 years, R/o. ptot No. 1947,
Flat No. F5, Nalladata Arcad^e, Kak,tiya H'j[s, pr;gathi Nagar, Bachupally,
Rangareddy, Telangana-500090

..ApplicanUPetitioner

l qTl Pamayyagari Parameshwari, W/o. Sri late Sri pamayyagari
9athyanarayana, about 59 years, Housewife, H.No. .l-9-2781512t2."B;;l;ii
Nagar, Near Venkateswara Temple, Ramnagai Gundu, HyderaUaO dOOO+2,
Telangana State

2. Sri. Pamayyagari Ramachander Goud, S/o. Sri. p. Arjun Goud, aged about 66
years, Occupation. cultivation, H.No.6-12, Tellapur 562302, Teiarigana State.

3. Sri- Pamayy_agari Pradelp Goud, S/o. Sri. p. Ramachander Goud, aged about
35 years, Occupation. cultivation, H.No.6-12, Tellapur SO23O2, ietanganJ
State

4. Sri. Pamayyagari Hari^Krishna Goud, S/o. Late pamayyagari Arjun Goud,
aged about 66. years, Occupation. cultivation, H.No.6-1 1,'TSllapur'- 502302,
Telangana State

5. Sri. Pamayyagary Pandu Goud, S/o. Sri.
about 79 years, Occupation. cultivation,
Telangana2State

(late) P. Gurulingam Goud, aged
H.No. 4-29, Tellapur 502302,

6. Sri. Pamayyagart bhoopal goud, S/o. Sri. p. pandu Goud, aged about 47
years, Occupation. cultivation, H.No. 4-29, Tellapur SO23O2, Telalngana State

7. Sri. Pamayyagari venu go_ud, S1o Sri. p. pandu Goud, aged about 43 years,
Occupation. cultivation, R/o. Beside Hanuman Templel Tellapur S1XO2',
Telangana State.

8. Sri. Pamayyagari Karan Goud, 9o. Sri. (late) p. Gurulingam Goud, aged
about 66 1ears, Occupation. cultivation, H.No.a-30, iellapur 5b2iOZ,
Telangana State.



9. Sri. Pamayyagari sridhar goud, S/o. Sri. P. Karan Goud,aged aboul 44 years,
Occupation. cultivation, H.No.4-5714, Near Pochamma Temple, Tellapur
5O23O2, Telan gana State,

10.Sri. Pamayyagari Arun Goud, S/o. Sri. P. Karan Goud, aged about 43 years,
O_c_cup_ation cultivation, R/o. H.No.3-5412A, Hanuman Temple, Tdllapur
502302, Telan gana State.

1'1 .Sri. Pamayyagari Santosh Goud, S/o. Sri. P. Karan Goud, aged about 41
years, Occupation. cultivation, R/o. H. No.4-30, Tellapur, Telangana State

'12 Sri Pamayyagari Meghanath Goud, S/o. Sri (Late) p. Narayana Goud, aged
about 56 y_ears, Occupation. cultivation, R/o. H.No.4-20, Tellapur SO2ilOZ,
Telangana State

13.Sri Pamayyagari Nishanth Goud, S/o. Sri Meghanath Goud, aged about 30
years, Occupation. cultivation, R/o. H.No.4-20, Tellapur SObO2, Telangana
State.

14. Sri. Pamayyagari Vishal Goud, S/o. Sri Meghanath Goud, aged about 28
ygq1s..,-OgcgOation. cr'ltivation, H. No.4-20, Beside Hanuman Teirple, Tellapur
502302, Telangana State

15 9ri Pamayyagari .Narsing Rao (Babu Goud), Sio. Sri. (late) pamayyagari
Venkat Krishnaiah Goud, about 63 years, Occupation. Cirltivation, Rlo
H.No.4-20, Tellapur Sanga Reddy Distriat Telangana'State

16. Srr. Pamayyagari Harish Goud, S/o
years, Occupation. Cultivation, R/o
District Telangana State

Sri. P. Narsing Rao Goud, about 36
H.No. 4-20, Tellapur Sanga Reddy

P. Narsing Rao Goud, aged about
H.No.4-20, Tellapur Sanga Reddy

18. Sri. Pamayyagari Surender Goud, S/o. Sri
Krishnaiah Goud, about 50 years, Occupation
Tellapur Sanga Reddy DistriCt Telangana State

'17.Sri. Pamayyagari Avinash Goud, S/o. Sri
32 years, Occupation. Cultivation, R/o.
District Telangana State

(late) Pamayyagari Venkat
Cultivation, R/o. H.No. 4-20,

'19. s-ahiti constructions, .a registered partnership Firm having its principal place
of business at Ftat No. 10_2, Habitat, Jaihind Layout, tr4ainapi.rr, Hidel;bad
500081, Telangana State Rep by its partner Srit. parvathi, W/o. g.Lafsnmi
Nqlayana Flat No. 102, Haras Hibitat, Jaihind Layout, Madhapur, Hyderabad
50008'l , Telangana State

20.Nyavanandi _Sai Rekha, Wo. Nyavanandi Deepak, Aged 33 years,
Occ.Housewife. Rep.. by GpA Nyavanandi Oeepa( Sio. ruyavjnanOi
l-aghavender, Aged about 38 years, Business, R/o.' H.No. 2_139', Makloor
Mandal, Maanik Bhandar, Nizamabad, Telangana-503003.

... Respondents

Petition under order 5 Rule 20 R/w. section 151 of cpc praying that in the
circumstances stated in the affidavit filed in support of the petition, irrJHigh court
1ay be pleased to permit the petitioner to issue substituted notice to Respondent
No 19 by way of news papers publication in the newspaper ,,Eenadu,, which id
local relugu newspaper circulated in the area within which the addresi of the
Respondent No.'1 9 falls.



Let a

'Eenadu'for

03 01.2025

To

Counsel for the Applicant : M.s. V. Soubhagya Valti, representing
Mr. V. Seetharama Avadhini

Counsel for Respondents : None appeared

The Court made the following: ORDER

Ms. v. soubhagya VaIi, rearned counser appears for Mr. V. seetharama
Avadhani, learned counsel appears for the applicant.

Heard on r.A.No. 2 of 2024, an apprication seeking reave of this court to serve
respondent No 't g by pubrication in the rocar edition of rerugu dairy newspaper,
namely, Eenadu_

notice be published in the local edition of Telugu daity
appearance of the aforesaid respondent before this

Accordingly, the aforesaid lnterlocutory Application is allowed

Sd/- M. VIJAYA BHASKER
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HIGH COURT

DATED:1 311212024

ORDER

l.A.No. 2 of 2024
ln
ARBAPPL.No.273 of 2O24

ALLOWING THE I.A
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